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PART 1

Notifications and Orders issued by the Government -

Health and Family Welfare De
Health and Family Welfare (G)
ORDERS

(1)

G.0O. (Rt.) No. 1676/2008/H&FWD.
Thiruvananthapuram, [2th May 2008.

Read :—1. G, O, (Rt.) No. 24654/2007/H & FWD
- dated 6-7-2007.

2. Letter No, Ef'll}ﬁjiﬂﬂil!geuﬂ;'l’tr. dated
| 7-4-2008 fram R ar,
Travancore-Cochin  Medical Council,
Thiruvananthapuram,

In the Government Order read above, permission
was granted to Shri B. Badanuleen Sahib, Azeema
Manzil, Karalikopam, Arkkaunoor P. O,, Ayur {via.),
Eollam to practise  Homocopathic g‘ﬂh‘.tl:l. of
Medicine in  the State for a period of one year from
28-4-2007. He haa now rl:q.uutd cxtention of the
permimion lor a further period of one  vear, The
Registrar of Medical Council has recommended the
request.

Based on the recommendation of the Registrar o
Medical Council, extension of rimission  is

anted o Shri B, Badarudeen ahib, Azeema
i, Karalikonam, Arkkanncor P. O, Ayur (via),
Kollam to practise Homoeopathic System ol Medicine
in the State for a further period of one Year from
28-4-2008 under Section 26(2) of the Homoepathic
Central Council Act, 1973.

(2)
G. O (Rt) No, 1679/2008/HAFWD.
Tlurueananthapuram, 12th May 2008,

Read :—1. G. O, (Rt.) No, 135/2007/H&FWD
dated 12-1-2007.
2. Letter No, E{4301/2008/MC/Per.

dated  17-4-2008 from the, Regisirar
of Travancore Cochin Medical Council,
Thiruvananthapuram.

In the Government Order read above, permision
was granted  to Shri K. U, Abdul Karim,
Kalarigkal House, P. O. Palliport, Ernakolam
District to practise Homoeropathic System of Medicine
in the 2tate for w period of one year from 5-9-2006.
He has now requested extension of the permission
for & further period of one year. The Registear of
Medical Council has recommended the reguent,

Based on the recommendation of the Registrar
of Medical Council, extension of permission is
Eﬂmad to Sri K. U, Abdul Karim, Kalarikkal House,

Q. Palliport, Emakulam District  w  practise
Homoeopathic System of Medicine in the State for a
lurther period of one  year from  5-9-2007 under
Section 26 (2) of the Homoeopathic Central Council
Act, 1975.

By order ol the Lravernor,

Murareepiaran, K. V.,
Under Secretary to Government,



